
183       Written .Answers [RAJYA SABHA] to Questions 184  

1 2 3 

29 Delhi Rice, Wheat, Imported edible oil, Kerosene, Sugar, 
Controlled cloth aad Candles (on festivals) . 

30 Daman and Diu Rice, Wheat, Levy Sugar, Imported Edible oil, Kerosene 
and Controlled cloth. 

31 Lakshadweep Rice, Wheat/Wheat products, Imported edible oil, Sugar, 
Kerosene, Controlled cloth, Cement, Petroleum 
products, Toilet soap, Washing soap. White paper, Tea 
dust, Coffee, Cloth items (like drill cloth, long cloth 
and shirting) Vanaspati. Milk   products, 

Sait, Dry batteries, Cycle tyre and tubes, Edible oil, 
Gram, Dal, Chillies and Matches. 

32 Pondicherry Rice, Wheat, Imported edible oil, Sugar, Kerosene and 
Controlled cloth. 

Award  to Dr.  M. S.     Swaminathan for 
Lab to Land Programme 

2542. SHRI SURESH PACHOURI: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether ICAR's Lab to Land Pro-
gramme initiated during ICAR's Golden, 
Jubilee Programme, has become very popular 
and successful; 

(b) whether it is a fact that the phrase "Lab 
to Land" for the ICAR's Lab to Land 
Technology was coined by Dr. M. S. 
Swaminathan, former Director General, ICAR 
and the scientist in charge of the ICAR 
Golden Jubilee  Programme; and 

(c) whether the concerned scientist has 
been suitably Tecognised through any awards 
or rewards and if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURAL 
RESEARCH AND EDUCATION IN 
THE MINISTRY OF AGRICULTURE 
(SHRI HARI KRISHNA SHASTRI): (a) 
Yes,  Sir.  

(b) Yes Sir. The phrase "Lab to Land" for 
the ICAR Lab to Land Technology 
programme was coined by Dr. M. S 
Swaminathan the former Director General, 

ICAR  and  was  adopted after discussions 
with the senior scientists of the ICAR. 

(c) In view of (b) above, the question does 
not arise. 

Allotment of     land  to  registered  Group 
Housing Societies in Delhi 

2543 SHRI KAPIL VERMA: Will the 
Minister of URBAN DEVELOPMENT 
be pleased to state-. __ 

(a) what is the number of Group Housing 
Societies registered in Delhi so far for 
allotment of land; 

(b) whether any decision has been taken 
to acquire the land for these societies;  and 

(c) if so, what are the places where the 
land is to be acquired and by when it   would  
be   allotted  to  the  societies? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH): (a) to (c) The 
information is being collected and will be laid 
on the Table of tha Sabha. 


